
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10656 0 45 45 0 0 37 37 10664

CIVIL SECOND   APPEAL 3264 0 15 15 0 0 17 17 3262

EX. FIRST APPEAL 56 0 0 0 0 0 3 3 53

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 30743 42 304 346 0 19 132 151 30938

CIVIL REVISION 458 0 20 20 0 0 26 26 452

CIVIL REVIEW 665 0 9 9 0 1 9 10 664

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 412 1 0 1 0 1 0 1 412

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 747 0 3 3 0 0 0 0 750

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 11 0 0 0 0 0 0 0 11

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 21 0 0 0 0 0 1 1 20
CIVIL TRANSFER APPLICATION 406 0 25 25 0 0 57 57 374

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2233 103 0 103 0 112 0 112 2224

CIVIL CONTEMPT 4432 9 110 119 0 9 56 65 4486

CIVIL WRIT 67595 101 1640 1741 0 62 1455 1517 67819

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 170 7 0 7 0 0 0 0 177

CROSS OBJECTION 1064 0 3 3 0 0 0 0 1067

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 123016 263 2174 2437 0 204 1793 1997 123456

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 0 0 0 7

CRIMINAL APPEAL 24193 10 161 171 0 8 103 111 24253

CRIMINAL REVISION 9332 0 152 152 0 0 141 141 9343

10374 1 740 741 0 1 565 566 10549

1983 0 1529 1529 0 0 1533 1533 1979

CR. CONT. PETITION 5 0 0 0 0 0 0 0 5

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 125 38 0 38 0 49 0 49 114

CR. L TO A 378 0 47 47 0 0 13 13 412

CRLW 525 14 203 217 0 27 190 217 525

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46924 63 2832 2895 0 85 2545 2630 47189

TOTAL A + B 169940 326 5006 5332 0 289 4338 4627 170645

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL-2024

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL—2024

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

790 38 93 131 0 19 94 113 808

2316 0 120 120 0 0 73 73 2363

11906 0 720 720 0 0 430 430 12196

69 10 68 78 0 10 60 70 77

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

354 0 54 54 0 0 45 45 363

           TOTAL -C 15435 48 1055 1103 0 29 702 731 15807

CRIMINAL TRANSFER PET. 55 0 4 4 0 0 4 4 55

0 0 0 0 0 0 0 0 0

           TOTAL -D 55 0 4 4 0 0 4 4 55

TOTAL  C+D 15490 48 1059 1107 0 29 706 735 15862

TOTAL A+B+C+D 185430 374 6065 6439 0 318 5044 5362 186507

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2187 0 45 45 0 0 12 12 2220

781 0 15 15 0 0 14 14 782

4722 18 216 234 0 18 41 59 4897

323 0 0 0 0 0 18 18 305

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

398 0 25 25 0 0 57 57 366

17 0 0 0 0 0 0 0 17

1793 103 0 103 0 114 0 114 1782

40711 67 1551 1618 0 54 1259 1313 41016

TOTAL -E 50960 188 1852 2040 0 186 1401 1587 51413

1563 9 68 77 0 9 43 52 1588

CIVIL MISC. CASE 2593 45 37 82 0 115 67 182 2493

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 45 0 2 2 0 0 0 0 47

TOTAL -F 4201 54 107 161 0 124 110 234 4128

TOTAL  E+F 55161 242 1959 2201 0 310 1511 1821 55541

TOTAL- MISC.  (C+D+E+F) 70651 290 3018 3308 0 339 2217 2556 71403

TOTAL  A+B+C+D+E+F 240591 616 8024 8640 0 628 6555 7183 242048

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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